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BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT
CHENNAI

O.A No. 172 of 2020

Association of Deep Sea Going Artisanal Fishermen
Represented by its Vice President, Mr.Selvoriyan. A
Shark Street,

College Road

Thoothoor 629176

Kanyakumari District

Tamilnadu .... Applicant
Vs.

. The Union of India

Rep. by its Secretary

Ministry of Environment and Forest

Department of Environment and Forest and wild life
New Delhi and 6 Others

.... Respondent/s

Objections / Reply to the Joint Committee Reports

Reply to the Joint Committee report filed by Adv. Edwin Jerome on

behalf of the Applicant is as follows:

1. The application is filed by the applicant for the following relief:

a. Direct the 2", 3" and 5th respondents not to construct the
checkdam at Parakani at 8 °15’10.6”N 77 °09°44.3”E,
which falls under CRZ-Ill (NDZ) of the Coastal Zone
Management Plan, Map No.TN11 Sheet No.C43*3/SE in
blatant violation of the provisions of the Coastal Regulation
Zone Notification 2011 (CRZ), Environment Impact
Assessment Notification, 2006 (EIA) and Coastal
Regulation Zone Notification 2019(CRZ).



b. Direct the respondents to restore the river to its original
condition demolishing and removing the partially
constructed illegal check dam.

c. Any other relief which The Hon. Tribunal may be deem fit
and proper to this case and render justice.

2. The Honourable Tribunal has passed an order to constitute a

joint committee comprising of

1) the District Collector, Kanyakumari District, or a Senior
Officer not below the rank of Assistant Collector or Revenue

Divisional Officer, as designated by the District Collector,

2) Senior officer from Ministry of Environment Forests and
Climate and Change (MoEF & CC), Regional Office, Chennai,

3) a Senior Officer from State Coastal Zone Management

Authority, Chennai

4) The Superintending Engineer of Public Works Department
and Water Resources Organisation, who is in charge of that
area to inspect the area in question and submit a factual as

well as action taken report, if there is any violation found.
3. The committee is directed to go in to the question as to

a. whether there was any violation of any environmental laws and
also if there is any damage caused to environment including
river bed and surrounding area in the process of constructing
the check dam in the river and if so, the committee is directed to

assess the environmental compensation as well.

b. The committee is also directed to go into the question regarding
the impact on the livelihood of the local fisherman on account of

the construction of dam in the river and

c. If there is any damage caused to environment the committee is

also directed to suggest the ways and means to restore the



damage caused to the environment and who is responsible to

carry out for the same as well.

d. Ministry of Environment Forests and climate Change (MoEF &
CC), Regional Office, Chennai will be the nodal agency for co-
ordination and for providing all necessary logistics for this

purpose.

4. It is humbly submitted that the Joint Committee was constituted
comprising the following members based on the Officers
deputed/ nominated from the Authorities concerned visited the
site on 08.12.2020:

(i). Smt. Sharanya Ari, 1.A.S, Sub-Collector, Padmanabhapuram,

Kanniyakumari District.

(i)). Er. N. Gnanasekar, Superintending Engineer, WRD/PWD,

Thamiraparani Basin Circle, Tirunelveli.

(iii). Shri. D. Eswaran, Assistant Conservator of Forests,

Department of Environment, Govt. of Tamilnadu.

(iv). Dr. M.T. Karuppiah, Scientist — E, MoEF&CC, Regional
Office, Chennai.

5. It is submitted that three reports were submitted before this
Honourable Tribunal, one independent report is submitted by
Smt. Sharanya Ari, 1LA.S, Sub-Collector, Padmanabhapuram,
Kanniyakumari District on 15.03,2021, another independent
report is submitted by the member of the committee, Er. N.
GnanaseKar, Superintending Engineer, WRD/PWD,
Thamiraparani Basin Circle, Tirunelveli on 16.02.2021 and the
other joint committee report, which was submitted by the Nodal
Agency with the signatures of two joint committee members,
Shri. D. Eswaran, Assistant Conservator of Forests, Department
of Environment, Govt. of Tamilnadu, and Dr. M.T. Karuppiah,
Scientist — E, MOEF&CC, Regional Office, Chennai.



6. The Nodal agency, as per the order dated 08.09.2021 of this
Honourable Triunal is MOEF&CC, Regional Office, Chennai and
the report signed by the two joint committee members, Shri. D.
Eswaran, Assistant Conservator of Forests, Department of
Environment, Govt. of Tamilnadu, the representative from
Tamilnadu State Coastal Zone Management Authority and Dr.
M.T. Karuppiah, Scientist — E, MoEF&CC, Regional Office,
Chennai, was filed through the Nodal agency is a consenting
report. The other members not dissented the report filed through
the Nodal agency but has submitted thir reports independently
without the knowledge of other members.

7. The Joint committee report submitted by the Nodal agency,
which is signed by the two members Shri. D. Eswaran, Assistant
Conservator of Forests, Department of Environment, Govt. of
Tamilnadu, the representative from Tamilnadu State Coastal
Zone Management Authority and Dr. M.T. Karuppiah, Scientist —
E, MoEF&CC, Regional Office, Chennai, emphasis the following:

a. “Based on the site visit and approved CZMP available, the Joint
Committee confirms that the alleged activity for the construction
of Check Dam is in the CRZ area and attracts the provisions of
the CRZ Notification. The Coastal Zone Management Plan-
Tamilnadu — Map No.TN-11, cross sectional view of
Tamiraparani river in the CRZ area”.......

b. The said project activity (checkdam construction) has been
commenced in the CRZ area without obtained requisite prior
CRZ clearance from the Competent Authority.

c. Excavation of river bed has been carried out. Course of river flow
is altered during the construction. Thus the damage to the marine
environment including river bed has already been occurred due to
the ongoing construction.

d. There is a possible impact on the estuary also due to the
construction activity.

e. Due to the construction of the check Dam in the present location,
there is a possibility of saline water ingression in the AVM canal.

f. In the present case, damages caused to the environment and
liability of the responsible party as well as cost thereof are
difficult to assess, since the ongoing activity is within the river
and CRZ area.

g. There 1s no provision for getting ex-post-facto clearance. So,
further course of action may be decided by the Hon’ble Tribunal.

h. In the event of restoring the damage, the responsibility lies on the
project authority, i.e. Public Works Department, Govt. of
Tamilnadu. They should bear the entire cost for the restoration.



8. The independent reports submitted by Smt. Sharanya Ari, |.A.S,
Sub-Collector, Padmanabhapuram, Kanniyakumari District,
another by the member of the committee, Er. N. Gnanasekar,
Superintending Engineer, WRD/PWD, Thamiraparani Basin
Circle, Tirunelveli is not acceptable because both of these two
reports are not submitted through the Nodal Agency and were
neither discussed with the other committee members, nor
dissented the report submitted by the joint committee report
submitted by the Nodal Agency. Hence both the reports, which
were filed by Smt. Sharanya Ari, |.A.S, Sub-Collector,
Padmanabhapuram, Kanniyakumari District, and by Er. N.
Gnanasekar, Superintending Engineer, WRD/PWD,
Thamiraparani Basin Circle, Tirunelveli may be treated as
independent reports as it was not filed through the Nodal
Agency.

9. | humbly submit before the Honorable Tribunal that the Para 4 of
the order dated 15.05. 2021 of this Honorable Tribunal states as

follows:

“It may be mentioned here that when there is a conflicting stand between the
State Coastal Zone Management Authority (SCZMA) and the Ministry of
Environment, Forests & Climate Change (MoEF&CC) as to whether it is a
prohibited activity or not and if there is any violation of CRZ Notification,
then it is for the MOEF&CC to explain those things in their reply affidavit to
be filed. But such a thing is absent in the affidavit”

The Joint committee report submitted by the Nodal agency
before this Honorable Tribunal is a consenting report signed by
both the representatives of the State Coastal Zone Management
Authority (SCZMA) and the Ministry of Environment, Forests &
Climate Change (MoEF&CC) not conflicting report but is a
consenting report signed by the representative of TNCZMA and
MoEF&CC.

10. The report filed by Smt. Sharanya Ari, .A.S, Sub-Collector,
Padmanabhapuram, Kanniyakumari District is an independent
report and the applicant is strongly objecting the report. It is a

biased report. In the report it says:



..... the check dam is being constructed 800m (areal distance)
away from the mouth of the river and 1.88 K.M (along river
path) away from the river mouth”

The report carefully avoided the distance of check dam from

HTL.

11.

water in the AVM canal as the check dam is constructed just

The report is silent about the possibility of intrusion of salt

about 100m away from the point where the AVM canal meets the

Tamiraparani river. The report also silent about the action taken

on the order of District Environment Engineer. Who is the

convener of the District Coastal Zone Management Authority.

12.

that:

a.

The report, which is submitted by Er. N. Gnanasekar says

“The river bed is lower than the Mean Sea Level (-3.25m) this is
very essential to arrest the sea water intrusion”.
The report is silent about the cause of the river bed level by

which the river bed was gone down upto (-3.25m). The
report concealed the fact of uncontrolled sand quarrying,
which is a manmade disaster to the environment.

The report says

“The CRZ map was issued on 24.10.2018 only after issue of the

G.O dated 24.08.2018 for the work, hence the clearance from the
authorities not arisen”.
Whereas, the tender was called on 28.12.2018 and the

tender was accepted on 23.01.2019 (exhibited in Page
No.51 and 52 of the applicants type set), which falls after
24.10.2018, the date on which CRZ map was issued and
failed to consider the Coastal Regulation Zone Notification
1991, the area in which the construction work is going on is
already in the CRZ area as per the CRZ notification 1991.
In page 5 para 4 of the report says

“misuse of the river and the river bank for the landing of their
(fishermen) boat and other purpose beyond harbor area”.
Here the member failed to note that the CRZ is created for

the protection of fishermen and their livelihood.

. The G.O dated 24.08.2018 has not permitted to construct

violating the CRZ norms or Environment Law. The



Government Orders are an executive order and it cannot
override the protection guaranteed by the Constitution.

. The need for protection and conservation of environment
and sustainable use of natural resources is reflected in the
constitutional framework of India and also in the
international commitments of India. The Constitution under
Part IVA (Art 51A-Fundamental Duties) casts a duty on
every citizen of India to protect and improve the natural
environment including forests, lakes, rivers and wildlife, and
to have compassion for living creatures. Further, the
Constitution of India under Part IV (Art 48A-Directive
Principles of State Policies) stipulates that the State shall
endeavour to protect and improve the environment and to
safeguard the forests and wildlife of the country.

. The Ministry of Environment and Forests had issued the
Coastal Regulation Zone Notification vide Notification No.
S 0. 19(E), dated January 06, 2011 with an objective to
ensure livelihood security to the fishing communities and
other local communities living in the coastal areas, to
conserve and protect coastal stretches and to promote
development in a sustainable manner based on scientific
principles, taking into account the dangers of natural
hazards in the coastal areas and sea level rise due to
global warming.

. The report is silent about the order of the District
Environment Engineer dated 24.08.2020, which states as
follows:

“The complaint site was inspected by the AEE on
21.08.2020 and was noticed that construction activity was
being carried out at one side of river Thamiraparani close
to the confluence at sea (Arabian Sea). As enquired, it was
ascertained that a check dam is under construction by
PWD WRD.

The site of construction falls under the CRZ area and any
construction activity is to be carried out only after
obtaining prior clearance from the Tamilnadu Coastal
Zonal Management Authority.



In this regard I request you to take necessary action on the

following.

1. PWD shall furnish the details on the activities carried
out in the complaint area. The project report if any shall
be furnished.

2. PWD shall furnish the site details in which the
construction activities are carried out.

3. PWD shall undertake any activities in the CRZ area
only after obtaining CRZ clearance.

4. PWD to ascertain the CRZ zone in which it falls
through DTCP Tirunelveli or local Town planning
office, Kanyakumari.

5. PWD shall inform the date from which the above
activity has commenced.”

h. The writ Petition mentioned in the report W.P.(MD)No.7069
of 2019, Honourable Madras High court seeking issuance
of a writ of Mandamus directing to take immediate steps to
construct the check dam work. The Honourable High Court
has not given any order to construct the check dam without
the environment clearance.

i. The another writ petition mentioned in the report as
pending before Madurai Bench of Honorable Madras High
Court, W.P.(MD)No0.27380 of 2019 was withdrawn to
facilitate the proceedings in this Hon. Tribunal for speedy
disposal.

j. The JC report submitted by Er. N. Gnanasekar,
Superintending Engineer, WRD/PWD, Thamiraparani Basin
Circle, Tirunelveli, is silent about the action taken by the
District Environmental Engineer, TNPCB & Convener-
DCZMA vide letter No. DEE/TNPCB/NGL/COMPL/TECH
06/1513/2020 dated 24.8.2020 confirmed the said ongoing
construction activity of Check Dam is within the CRZ area
and requested the Executive Engineer, Public Works
Department, Govt. of Tamilnadu to carryout such activity
only after obtaining CRZ clearance from the TSCZMA. Also

requested to furnish the project relevant details and action



taken report. The report is more likely as an counter
affidavit rather than independent report.

13. It is humbly submitted that there was two check dam at
Kuzhithurai aru (Tamiraparani) one is at kuzhithurai about 12 Km
away from estuary and the another at Mankad about 6 K.M from
estuary the Kuzhithurai Check dam was reconstructed in the
financial year 2016-17, which allows maximum of 55000 c.ft of
water to cross the checkdam. There was a check dam at
Mankaud, which was situated in the middle of Kuzhithurai and
Erayumanthurai about 6 K.M from Erayumanthurai as well as
Kuzhithurai, which was damaged. Instead of reconstruct the
damaged check dam at Mankaud this check dam at
Erayumanthurai is under construction violatingenvironment law.
All the wells and drinking water sources within the Munchirai
Panchayat Union are existing in between Mancaud and
Kuzhithurai checkdams. This fact also was suppressed in the
report.

14. The Joint committee report filed by the nodal officer rightly
pointed out that There is a possible impact on the estuary also
due to the construction activity.

15. Due to the construction of the check Dam in the present
location, there is a possibility of saline water ingression in the
AVM canal. If the check dam is constructed , it will affect the
irrigation and the drinking water sources of all Coastal villages
from Eraiyumanthurai to Poovar and the flow (distribution) of
flood in the Tamiraparani river (Kuzhithurayaru) to the AVM
Canal.

16. It is humbly submitted that the Art. 21 of our constitution
gurantee the Right to live to every citizens of India. The
Honourable Apex Court in  Sunil Baitra Vs. Delhi Administration
reiterated that “the right to lead healthy life, pure water is the
fundamental one and so the government is responsible to protect
the same”. The construction of this checkdam will prevent the

flow of fresh water into the AVM channel, it will affect whole
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villages from Erayumanthurai to Poovar of Kerala. The AVM
canal, which is scheduled as National Waterway 13 in the
National waterways Act, 2016 (Act 17 of 2016) and is published
in the gazette on March 26, 2016.

17. The Joint committee report is silent or failed to point out
about the wall on both side of the banks of the Kuzhithurayaru
(Tamiraparani) as there is no side wall in both the banks of the
river, there is no provision to hold the water (storage of water)
after construction of the check damand there is no provision to
protect the villages in the bank from flooding.

18. It is humbly submitted that the CRZ notification was first
issued in 1991 to protect the first 500 m from the high tide line
(HTL) of the sea. All coastal states and union territories finalised
their CZMPs by 1996. In 2011, the CRZ notification was
replaced by a new one with the same name. The 2011 CRZ
notification required all coastal states and union territories
to prepare fresh CZMPs within two years of its issuance. In the
absence of new CZMPs, the 1996 versions have been given
extensions. While issuing the G.O dated 24.08.2018 for the
construction of check dam CZMP 1996 was existing and the
project of check dam is well within the CRZ . The G.O dated
24.08.2018 has not permitted to construct without environment
clearance.

19. It is further submitted that the National Green Tribunal (WZ)
Bench Pune in Application No. 21(THC)/2013(WZ between Mr.
Manuel F Rodrigues Vs. State of Goa, The Honourable Tribunal
has directed to demolish/ dismantle standing structure in the
CRZ stating

“illegal construction shall be zero tolerance ...... liable to be
immediately dismantled / demolished as the land need to be
restored to its original position.”

The Honourable Principle Bench of National Green Tribunal in

S.P Muthutaman Vs. Union of India vide judgment dated

7.05.2015 held that “no defacto clearance can be granted” the same
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was followed by this Honourable Tribunal in Appeal No. 4 of
2019(S2).
Hence the Honourable Tribunal may

a. Direct the 2", 3™ and 5th respondents not to construct the
checkdam at Parakani at 8 °15’10.6”N 77 °09’44.3”E,
which falls under CRZ-Ill (NDZ) of the Coastal Zone
Management Plan, Map No.TN11 Sheet No.C43*3/SE in
blatant violation of the provisions of the Coastal Regulation
Zone Notification 2011 (CRZ), Environment Impact
Assessment Notification, 2006 (EIA) and Coastal
Regulation Zone Notification 2019(CRZ).

b. Direct the respondents to restore the river to its original
condition demolishing and removing the partially
constructed illegal checkdam. Or

c. Any other relief which The Hon. Tribunal may be deem fit
and proper to this case and render justice.

Dated at Chennai on 26 th day of March 2021

Counsel for the Applicant.
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BEFORE THE MADURAI BENCH OF MADRAS HIGH COURT
DATED: 01.04.2019
CORAM:

THE HONOURABLE MR, JUSTICE N.KIRUBAKARAN
AND
THE HONOURABLE MR.JUSTICE S.S.SUNDAR

WR(MINNGQ.7069 OF 2019
B.Faulraj :Pepitioner
V5.

1.The Principal Secrelary,
Public Works Department,
Fort St.George,
Chennai - 600 009,

2.The District Collector,
Office of the District Collector,
Kanyakumari District.

3.The Executive Engineer,
Tamil Nadu Water Supply and Drainage Board,
Nagercoil,
Kanyakumari District.

4. The Assistant Executive Engineer,
WRIVFWI,,
Kotaiyar Basin Sub-Division,
Cheruppaloor,
Kanvakumari District. : Respondents

PRAYER: Writ Petition filed under Article 226 of the Constitution
of India, praving this Court to issue a Writ of Mandamus directing
the respondents 1 to 4 Lo take immediate sleps to construct a
Check Dam in the Parakkani{Irayumanthurai) Area at Vilavancode
Taluk i Kanyakuman District to obstruct the sea water intrusion

hetween Mangadu to Thengaipattanam of

NS judie nic.n
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2

Thamiraparani(Kuzhithurai) River based on G.o(3D) No.26, PW(W
1) Dept/dated 24..8.2018 issued by the Department of PW.D, Tamil
MWadu within the time frame fixed by this Courl.

For Petitioner :Mr.S Vanchinathan

For Respondents Mr.A Muthukaruppan
Arddl], ﬁpvl‘..l’l&ader

ORDER

e e
[Order of the €ourt was made by S.5.8UNDAR..].]

The Patitioner has come forward with this Writ Petition
secking issuance of a Writ of Mandamus directing the respondents
1 to 4 to take immediate steps to construct a Check Dam in the
Parakkaniflraynmanthurail  Area at Vilﬂvulmgfdu Taluk in
Kanyakumari District to obstruct the ses water intrusion between
Mangadu to ‘Thengaipattanam of Thamirapareani{Kuzhithurai)
River based on Ge(3D) No.26, EW(W.1) Dept/dated 24.8.2018
issued by the Department of FWIY, Tamil Nadu within the time

frame fixed by this Courl.

2.Heard the learned counsel appearing on either side and

perused Lthe materials placed before this Court.

3. The Thamiraparani river which flows from Thirparapu-
Kuzhithurai-Thengaipattinam, finally ends up in Arabian Sea. It is

NS judie nic.n
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3
stated that from Mangadu to Thengaipattinam, there are seven
villages and thousands of families are living on the banks of the
river to a stretch of seven Kilometers, It is also stated that the said
river water is the main source of ground water, agriculture and
drinking water, for all the people who are living in that stretch for

aboul seven Kilometers:

4. The grievanee of the Petitioner is that-sea waler is mixing
with the river water of Tamiraparani and duoe Lo inbrusion’ of saline
water into the Thamiraparani|Kuzhithurai) riven water is not
suitable [or drinking or irrigation purpose. [ is.also slated thal
increase in salinity in river waler s likelys to cause other
environmental issues and Thealth hazards. IF i& in  these
circumstances, the Petibonor has come forward with this Writ

Petition for the relief, as stated supra.

5.0t is also stated that despite passing of Government Order
sanctioning and approving the scheme, construction of check dam

has not been commenced.

G6.The learned Additional Government Pleader appearing for
the respondents, on instructions, submitted that the construction

work namely construction of Check Dam in the appropriate place

NS judie nic.n
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4
has been given to a Contractor, aflter following the tender process.
Further. for construction of Check Dam, a sum of Rs.14,58.76,181/-
has besn approved and sanctioned by the Government, It is further
stated that the work is likely to be commenced. It appears that the
Contractor had also deposited the security deposit as per the
tender conditions. It is‘further submiitted that-aflter appointment of
Contractor and execution of contract, the Contractor has

commenced the civil work.

7.The learned Additional Government Pleader appearing for
the respondonts also submilled that the respondents will ensure
that the work i executed within the time stipulated in the

agreement, Withoul any delay.

8. Having regacd to the nature of worlk undertaken by the
respondents, the official respondents  shall ensure  that the
construction of Check Dam is completed before the rainy season, so
that there will not be any obstruction of the work and [urther

inconvenience to the public can be prevented.

9. With the above direction, the Writ Petition is closed. No
costs,

INKLKGLD & [S.5.5.R.,).1
01.04.2019

NS judie nic.n
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Index:Yes/MNo
Internet:Yes/MNo
LT

To

1.The Principal Secretary,
Public Works Department,
Fort St.George,
Chennai - 600 009,

2.The District Colleclor,
Office of the District Collector,
Kanyakumari Districk,

3.The Executive Engineear,
Tamil Nado Water Supply and Drainage Board,
Nagercaoil, ¥
Kanvakumari District,

4. The Assistant Execulive Engincer,
WRD/PWD.. -
Kotaiyar Basin Sub-Division,
Cheruppaloor,
Kanvakumari District.

NS judie nic.n
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MINISTRY OF LAWAND JUSTICE

(Lepislathve Departnemt})
Neew Dielld, the Mth March, 2016/Chaitra 6, 1938 | Saka)

The following Act of Parllament received the aspent of the President on the
25th March, 2016, and is herehy published for general informatiom —

THE NATIONAL WATERWAYS ACT, 2015
No. 17 or 2016

[25th Marck, 2016.]
An Act to make provigions for existing national waterways and o provide for the
declaration of certain inland waterways to be national waterways and also o
provide for the regulation and development of the said waterways for the
purposes of shipping and navigation and for matess connected therewith or

incidental thereto.

Be it enacted by Perfizment 1n the Sixty-seventh Year of the Repoblic of India a5
fellows:—

1. (1) This Act may be called the Notonal Waterways Act, 2006, Fam fitte
7 R A com e Few s iy e e i o et e T it

in the Official Cazette, ppaine.
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2 THE GAZETTE OF INDIA EXTRAORDINARY [PanT Tf—

L (1) The existing natioanl waterways specified st serial oambers 1 to 3 in the Schedule
alonp with their Hmits given in column (3} thersol, which have been declaned as auch under
the Acts sefened o m sub-soction {1} of section 5, shall, subjec o the modifications mede under his
Adt, continne (0 be nations! waierways for the puarposes of shipping end nevipation under s Act.

{2) The regutation and development of the waterways mefesred to in suh-secton (1)
which have heen utder the control of the Central Gavernment shall continoe, & if the said
waierways are deciored as natonal watersnys under the provisions of this Act,

{3) The inland waterways specifiied af serial nombers 6 to 111 in the Schedale along
wiith their Himits given in eolumn () theseal are hessby declared 1o be national wikersnys for
the purposes of shipping and navigation.

3, Save as provided in sab-sections (1) and (2) of section 2, it is heteby declared thar
nuuﬂumh@mhmnuuﬂmm@m&mmmmm

and development of the waterways specifled in the Schedule for the purp af sh
mdnmdmntcﬁhMmMnhhﬂndMﬂMhmﬂurmmlmi

4. Tn the Inlend Wateremys Authority of India Act, 1985, in section 2, for chuzse (&),
the following claese shall be substitoted, namely:—

‘{h} “national watersay” meany the inland waterway declared by section 2 of
the National Waterways Act, 2016, to be o nationn! walerway.

Esplanarion— ITParliamen: declares by law any other watersay to be 2 nationa]
waterway, then, from the date on which such declaration whes offect, such other
waleTway—

(i} shall also be deemed o be 2 national waterway within the meaning of
thig claase; and

(i) the provisions of this Act shall, with necessary modiGeations (inclading
madification for constraing any reference o the commencement of this Actasa
refierence to the date aforesadd), epply bo such national waterway,'.

& (1) The following Acts, namely:—

{a} the Nafional Wateraay (Allshahad-Haldia Siretch of the Ganga Bhagirathi-
Heoghly River) Act, 1982,

(b} the Netional Waterway {Sadiya-Dhobr Streteh of Brahmiguira River)
Act, 1968;

fe) the Mational Witerway (Eollam-Eobtapurem Stretch of Wesl Cosst Canal
and Charipalcars snd Udyogmandal Cenals) Act, 1952,

{d} the National Waterway (Talcher-Dhamm Stretch of Rivers, Geonkhali-
Charbada Stretch of Hest Coast Canzl, Cherbatls-Dhamsa Stretch of Matsd River and
Mahanadi Delea Rivens) Act, 2008; and

{e) the Mational Waterwey (Kzkinada-Padncherry Stresch of Canals and the

Kaluvelly Tenk, Bhadeachalam-Rajahrundsy Stretch of Rives Godeven and Wazirebod-

Vijayarwada Stretch of River Krishaa) Act, 2008,
ame hemeby repealed.

{2) Notwithsianding soch repeal, anything dons or any action taken under the Acdls
refermed bo in sub-section (1), in so fer as they are in conformity with the provisions of this
Act, ahall be desmed to have been dons or oeniited to he dooe or taken or ot taken ooder the
provisions of this Act.

B3 of 1985,

49 of 1082,

A0 af 1988

25 of 1992

23 of 2008,

24 of 7008,
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Masional Waterway 1

MNatinnal Watarway 2

Mailomal Walarway 3

Allshahed-Haldia Stretch of the Ganga—Bhagirathi-
Hooghly Rivess with the following limits, namely:—
From road beidge at Allahshed across the river Gangs,
about 2 kilometres upsiream of the confloence of the
rivers Canga and Yamuna st Triveni to the inland
walerway Limit on the tidal waters of the tver Hooghly
from & line deawn between Mol Refuge house ot the
enirance ko Baratola tver commonly called channe] creek,
w a position 1.5 kilometres doe south of Seugor
lighth and then cied 1o the right or south
bemk al the entramce to the Hifili or Russulpore tiver,
throagh river Ganga, lock canal and feeder cansl at
Fureklm, river Bhagirthi end river Hooghly.

Sadiya-Dhubri Stretch of Brehmaputra River with the
Following fimits, namehy:—

Prom a line drawn acroas the Brahmapaotra rver fiom the
point on the nosth bank of the Kundil tver st its
cumflgence with the Brahmaputra river near Sadiya to
the beginning of the fver island Majuli and therefrom
broggh ell the channels of the Brahmegntne dver on
either sideof the river island Majali up to the end of the
river ihand Majali and then up to the intenational bonder
dovomn stream of Dol

Kollgm-Koshikode Stretch of Wesl Coast Canal and
Champakara and Udyogmandal Canals with the
Tollowing limits, namely:—

The northern limit of the West Coast Canal ghall be

Korhikode et Lot 1171338°N, Lon 75°496'44°E and the
southern limit shall he 2 line drawn acroas the A shtanmmndi

Kayal a1 n distance of 100 metres south of Koflam jetty.

The Chamgpalksra Canal starting from the conflusnce
with the Wes: Const Cenal and ending ot the railway
bridge (railway siding for Cochin Qil Refinery) nesr
Fentilisers and Chemicals Travancore Limited, boat
basin.

The Udyogmendsl Cenal starting from the confluence

with West Coest Cacal aod ending st the Padalam roud
bridee (Eloor-Edayar),
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Netiomal Waterway &

Nediomal Watsrway §

Kakinada-Puducherry Stredch of Canols and the
Kaluwvelly Tank, Mashik-Bhadrchalem-Rajahmundry
Siretch of River Godavir and Bridge near village
Celagali-Wassrnbad-Vignpswerda Stretch of River Krishan
with the foliowing limits, nemely,—

Eakinada Prducherry conal

(Canal sysiem coasdsting of Kekinads canal, Elum canal,
Cormengneyr canal dnd North Byckingham canal, postion
of the Ceovem river liaking Noerth and South
Buckingham canels, South Bocklnghem canal and
Kalyvelly lank)

Meomthern limil: A line deswn ammoss the Kakineds cans]
perailel to the Jagannsdhaparam road bridge, Kakirads
al a dgtance of 500 mesres dows sorsam 4 Lat 167 36
24" N, Lom 82° 1£20°E;

Southern limit Junction of Bast Coast Highway and
Chinrakalawari-Kanakachettikulam road at
Eanalechettiimlam which is the end point of the artificial
canal link to Kahrvelly tank st Lat 207 007" N, Lon 797
SPI'E

River Godavar!

Western Emit: Roed bridge on Mumbai- Agra Highway
ait Mashik acmoss river Godavar o Lat 20°0° 07" N, Lon
TH4E12E;

Hastern limit: Sir Asther Cotton barage across fiver
Godavasi ot Dowlaiswarem, Rajehmundry ot Les 167 56
05" N, Lon 81745 37 E

River Krishns

‘Western lmit: Bridge near village Calagali Lat 167 25
23" N, Lon 75 261197 E,

Hzeieen limin: Prakasam hareage serncs river Krishna at
Wijayaweacds ar Lat 16° 30° 18" N, Lon §0° 36" 23°E.
Talcher-Dhamra Sireich of Brahmani-Eharsea-
‘Tantiphal-Pandne Nela-Dadhed Mals- Kani Dhemra-fiver
sysiem, Geonkhali-Charbatia Streach of East Coast Canal,
Charbatin-Tihames Stredch of Matei River snd Mahanadi
Dielta Rivess with the following lmils, namely:—

Egst Coast Canal and Mial river (Consisting of old
Hijli tidal cansl, Oirissa coast canal and Mata: fver)
Naorthem limit: Conflueace: point of Hooghly river and
‘Hijli tidal cannl af Geonkhal ot Lat 22° 17 20" M, Lon B8
BIrE

Southem limit: Confluence of Matsi river and Dhamrs
river near Dhamra Fishing harbour at Lat 207 47 427 N,
Lon36° 53 03"E.

Brahmani-Kharsws-Dikamra river system. (Consisting
of Brahmani-Khamnea-Tantighai-Pendor. Nala-Dudhei
Nals-Kani-Dhamm rivers)
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Natiemal Waterway §

Matinnal Waterwsy 7

National Waterway §

Matiomal Wterway 9

Netronal Waterwey 10

MNational Waterway 11

North-Westetn limit: Samal harrage scross river
Brahmand, Talcher &t Lat 21° (4" 26 N, Lon  856°
805" E;

South-Eesern Hmil: An imaginery line deawn across
Dhamea river st East Point of Kalibhanj Disn Reserved
Fuomeat near Chandnipal at Lat 20° 46' 267 N, Lon 85° 57
15"

Mahanadi delia rivers (Consisting of Hensue river,
Atherbonki Creek, Muna nele, Gobri nala, Khamasi
river and Mahanadi fiver)

{Alicmate route- Hansog river eniers indo Bay of Bengel
dwmghmdmpumnfﬁhpuﬂmhny, lhmeumt
river Khamasd st seathemn end of Palse 'hf
Atharabanki, a morthernly disinibutory

Mzhanadi)

Mombern limit: Confluence of Kharsus river with
Brahmant river &t Ramchandrapar at Lat 207 34§ 55"N,
Lon 867 45 (5" E;

Southers Emit An imaginery line in contnuation o the
Northern break water stacture soross (he entfance
channel a2 Paradip Port az Lat 207 15 38"N, Long B6™
A S5 B

A Biver:

tream of B"dgﬂa‘ at Adalguri No.3 at Lat

33'321! Lon 90°34'01°E to coafluence with
Brehmapota river at Lat 26°12750°M, Lon 90°3624°E
{4.Tkm upstream of Marapareyan Setu af Jogighopa).

Ajrry (Afay) River

B m Morgram-Panagarh st H No. 144
muWﬁﬂWMIﬁ:}m
of river Ajoy with rhver Bhagirathi at Lot 25°3923"N,
Lon B8° 07'57"E at Katwa.

Alappusha-Chanpanaseery Canal:
Boat lesty, Alappusha gt La: 9°3073"N, Loa 76"20F3TE

1o Changanassery Jeity at Lat 9°26°42"N, Loa
631

Alapprzho-Kotoyam Athirempughs Canal;

Bout Jetly, Alagpurhs at Lat 9°30°03"N, Lon 7672037
to Athirsmpuzhs market Lat $°3004%M, Lon
TEIAIME

Amba River:

Arabian Sea, Dhamsmtanr creed neos Revos at
Lat 18°50'15° N, Lon 72°56'31°E to & Bridge near
Nagothane ST Stand at Lat 19°3220°N, Lon TIS0EDE.
Ar ati Aran River Sy

Bridge on State Highway No. 211 at Lat 20°1333"N,
Lon TT*3321°E o conflusnce of Aronawad and Aran
riviers near Retenspus village at Lat 19°5931°N, Lon
TE°09'3E"E to confluence of Aren and Penganga
rivers near Chimats village st Lat 19°5408"N, Len
TEITIEE
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18

Mational Waterway 13

Mational Walersay 14

Nebonal Waterway 15

Natlomal Waterway 16

Hatiomal Waterway 17

Matiomal Waterway 18

Naskomal Waterway 19

Natiomal Waterwiy 20

Medonal Waterway 21

MNational Waterway 22

Ganga river confluence at Asai Ghat, Varnagi ar Lat
25U1TI9N, Lom 83° (F25"E to noar Newsds, Virenasi st
Lat 35°163T'N, Lon 82° S818"E,

AVM Canal:

Poowar Beach ot Lat B*18730°N, Lon TTH0L'45"E tn
Erayumentburai Bus Siop a1 Lat 3°14'34°N, Lon
TR

Bailarni River:

Dapspar village &t Lat 20°51'45"N, Lon 86" 3330°E o
confluence with Dhwmey river near Eaxmiprased Dia st
Lat NP4AT1IN, Lon B6™ 49 15"E.

Bakreswar Mayurakshi River System:

Bukreswar river from Nil Mirgon Dem at Lat 23745 31°N,
Lom #7%24'597E 10 confluence of Bakreswar and

Mayurakshi rivers nees Talgram villege st Lat 23 51°56°N,
Lon&8°0221E

Mayurakshi river from Telgram village o conflusmce
with Dwarka river near Dakshin Hijal village at
L2273 58'22"N, Lon BR09'21"E.

Barak River:

Lakhipar Ferry Ghat Lat 24471 8", Lon $3°01'16"Eto
Taker Gram Lat 24°52 34N, Lon 92°2921"H

Beas River:

Tulwars Barmge at Lat 31*57'32"N, Loa 73°3337"E o
conflosnee of Beas and Sotlej divers near Harike a1 Lat
ISR, Lon 74°5808"E.

Beki River:
Elenagamari Lal 26%38'37"N, Loa 90°39'02°E n
HBrahmaputra confluence st Lat 26°14'24"°N, Lon
PT 21"

Betwn River:

TRirva Bumarg Dariya s Lat 25°58 7N, Lon T9°2506°E
weanfluence of Betwa and Yamuna chvers near Merapar
Dierfa villege ot Lat 25°5511°N, Lon S0°1 308"

Bhavani Kiver:

Bhavani Sapar Dam, Sathyamanpalam at Tat 11728716"N,
Lon 7T0645°E 1w confluence of Bhevani and Kaveni
rivers at Kawveri river bridge on Salam-Coimbators
Highway: “Natioasl Highway-47 Lst 11°2854"N, Laa
TP4ITRE

Bheema River:

Buerage (gpgrox 1 kem fram Hippargi villege) at Lez
1720805 N, Lon T6°46734"E to confluence of Bheema
antd Krishna rivers ot Gundloor Lat 16°24'Z8°N, Lon
TRITIFE

Birupa Badi Genguri Brakmani River

System
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Matinnal Watcrway 23

Natioral Waterway 24

MNesiomal Waterway 25

Mational Waterway 26

Mational Walerway 27

Mational Watereiy 28

National Wateraiy 20

Netional Waterway 30

Metiomal Wateoway 31

Birupa Barrage ai Choudwar at Lat 20°30F49"N, Loa

B5"55720"E sn Confuence of Binma and Brahman rives.
near Upperkai Pada village at Lat 20°3736"N, Lon
86°24'19"E inclading aliernative route from, Samaspar
wvillsge Lat X354 1N, Loo B506'12 E to neas Khargpar
willnge Lat 20F35 28°N, Lom 85°1 T32"E.
Bramani river from confluence of Ringpa and Brhmani
rivers neer Upperkal Paga village af Lat 20737 367N, Lon
BE"24°197E to Bramen fiverat Katana Lat 20"3926'N,
Lan4°4853°E

Budha Balanga River:

Hasrage (approx 300m rom Patalipura village) o Lat
21"3W13"N, Lon 86"50753"E to confluence of Badha
Balangs river with Bay of Bengal st Chandigur Fishing
PortLa: 21728'12"N, Lon E7°4'I2"E.

Chambal River:

Chembal roud bridge on Nabonal Highwey-92 Lat
26°41'56"N, Lon TE"5'09"E wo confloences of Chambal
and Yarmuma rivers s2 Cherakpora village Lat 26°29'30°N,
Lon 715001

Chapara River:

Biricke ot Stecc Highway o, 124 {1 Kem from Maneri villzge)
Lat 15%42'47"N. Lon T3°57'23"E 1o Confleence of
Chapaora river with Araivian Sen e Morim Lat 1573633N,
Lon T3"44T01°E

Chenal River:

Chesab road beidge ar Let 33%05'07°N, Lon T4*48'06"E
o Bridge nesr Bhandaknlan w Lat 32°48°12°N, Lea
TH5IE

Cumberfua Rivar:

Confluence of Consberue and Duver svers nesr Cortalim,
ferry terminal Lat 15°24°40°N, Lon 73°54'48°E o
conflosncs of Cumberjua and Mandovi rivers near Sao
Martins Vidben Parishad Lat 1573126°N, Lon T3"S534°E,

Dabhol Creck Vashishii River:

Arabian Sea st Dubbol Lat 17°34'51°N, Lon 7308 I8E
whridge at Padhe Lat 17°32"30°N, Lo T3"3036"E.
Damodar River:

Krishak Sety, Bardhman on Steie Highway No, 8 Lad
2571 T40"N, Lon 8775054 "E to confhuence with Hooghly
river near Purbha Besadebpur at Lat 22°21'01°N, Laon
BUFIYE

Dehing River:

Ra:l Bricge st Mechil Majuli No. | Lat 27*1925"N, Lea
95" 1E45"E o conflvence of Diehing and Brehmaputra
rivers nenr village Lachan st Lat 27*1510°N, Lon
P0TLE

Bridge near Mosongi T.E. village Lat 26°24°41"N, Loa
S3°534TE so Numaligarh Lat 2604201 "N, Lon 93735 15"E
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National Watcrway 52

Matinnal Watereay 33

Matiomal Waterway 34

Matiomal Waterway 35

Mational Waterway 36

Mational Waterway 37

Netional Waterway 38

Mational Waterwy 39

Metonal Watersay 40

‘National Waterway 41

Mational Waterway 42

Nasiomal Watersry £3

Dikhu River:

Biridge at Nagion on Seate Higheay No 1 Lat 26°55'18°N,
Lon % 44 27"E to coniluence of Dikhu end Brehmapusra
rivers ot Lat 3656758 N, Lom 942 T42E

Dhryeans River:

Bridge near Sialmar Lat 26° 1047, Lon 93°50° 107 Em
confleence of Doyans end Subansicd rivers st Lat
26°2653"N, Lon 935 TI2E.

DVE Canal:

Drpgapar Barrege Lat 23°26°47"N, Lon §T18'19E o
Confluence point of DVC conal with Hoogly river near
Tribend Lat 2¥0'31"N, Lom BE*24'55°E,

Dwarakeswr River:

Briclge newr Abartik Lag 2306'53 N, Lon 8718497 B
conflusnce of Dwarakeswar and Silai ivers at Pralappar
Lat 22%40°1 TN, Lan 14643 E.

Dhwearka River:

Bridge n Tampith et Lat 24"06'38°N, Lon ET*4T51"E 0
conflosnes with Bhagirathi river near Maugram vilitage
o Lt 73°4 353, Lo BE*10FT1 R,

Gandak River:

Bihaiatioin| Birrage ness Triver (Fhat ot Lt 2T2672N,
Lagn #3°3424"E 1o Candak and Genga tivers confluence
at Hajipor Lat 25 39°LF'N, Lon 35°10728"E.

Gamgadhar River:

Pakriguri Bridge on National Highway-31C st Lat
26°2T30°N, Lo 89°51°25°E to Bangindesh Border &
Binnachara Pednt I La 26°0F3 2N, Lon BS*49'57T"E.
Cramad River:

Bangladesh Bonder st Mankacher Lat 293 0'47"N, Lan
B9°51'24"E to beidge near Dolbard e Lat 2573420°M, Lon
WPIEFAE.

Ghaghra River:

Faizabad el Lat 267475 1"N, Lon 82°06'46"E wiGhaghra
and Ganga river confluence at Manjhi Ghat Lat
2574413, Lom 84°4 2037 B,

Gharaprabla River:

Barrage near Malali Lat 16°2001"N, Lon 7571123 E o
conflusnce with river Krishna st Chicksangam Lail
16°20r 13N, Lon 7T5°4TS4°E.

et River:

Bara Imambers, Locknow Lat 26°52 21N, Lan 80°54'58E
weonflusnce of Gomt with river Gengn Lat 25°30/31 "N,
LanE3°1FITE

Crwrepr River:

Confluence of Netravathi river at Lat 12°5044"N, Lon
T4°45 45" E fo confluence of Mangalore Port Bridge sl
Lat 12*55°35"N, Lon T4%4937'E
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Natioral Waterway 44

Netonal Waterway 45

Natiomal Waterway 46

Mational Watersray 47

Natiomal Waterway 48

Medonal Watersmy 25

MNatiotal Wateraay 50

Satiomal Waterway 51

MNatiomal Waterway 52

Naticnal Waterway 33

Iehamali River:
Bridge on Border Main Road at Gobra near Bangladeh
Border at Lat 22°5350"N, Lon BE°3349"FE 1o ncar

Hanglaclssh Hosder at Banshri Malliepur st 22°3007N,
Lom B8" 3535 E

Irlira Cromdhd Cemgl:
Hiike Berage at Lat 31"0833"N, Lan 74°56'5T"E tonear
Muhengarh Lat T7° 1 EX7"N, Lon 7109 10°E.

Incs River:
Birickie can bigghrwey e Upsbi villige Lat 33°4993"N, Lan
TT4856"E Lo Bridge om Shey-Chuchel mad near Shey
willspse Lat M°0339N, Loa TIP3833E,

Jalampi River:
Bridge on State Highway No, 14 seer Plashipern ot Lat
23T N, Lo BE"2T09°E 1o confluence of falegl with
Hooghly/Bhagirathi rivers at Mabadwip Lat 23°24'39"M,
Lon B3 4E°E,

Jewiri-Lani Rivers and Rann of Kuwek:

Terevmi river from Jalon at Lat 25°2037'N, Lon 72°4109°E.
10 Lazni river near Gandhav village to Rann of Kutehh at
Lan 23732 54°N, Lon 68°2237°E.

Thalsm River:

Bridge oo ighway @1 Lat 33°4926°N, Lon 75050 Ew
Wiiler knlos, Srinagar at Lat 34°21'37"N, Loa 7T4°36'36"E.
Confleence with Rrahmapoira river ai Temni Lat
25°51°51"N, Lon 83°58'57"E to Fulerchar Point. IT a2
Brahmagnetrs iver Lak 2524481 5N, Lon BIS253E,

Kobini River:
Kabini Dam Lat 11°58°25"N, Lon 76°21'10"E to
Beerarnballi a2 Lat 11°56'10°N, Lon 76°14'18"E.

Kali River:

Kodasalli Dam La: 14°5508°N, Lon 74°3207"E w
conflzence of Keli river with Arabian Sea pear
Sadachivigad bridge =1 Lat 147503 1N, Lon 740720 E,

Kafyan-Thane-Mumbai Waserway, Vasai

Creek and Ulthas River:

Arahian Sea st Mavi Mumbai Lat 18%55'50"N, Lan
72°5322"E vig Ulhas river to bridge on Ster Highway
WMo, 76 near Melegion T, Wared Lat 19%02°36'N, Lon
TFI954E;

Bridge on Kelyan-Budinpur road nesr Kslysn rdlway
syt Bahyan Laz 19°1406°N, Lan 730849 Eio Kalyen
Lat 19°1535"N, Lon T3 0928°E;

Viesai Creck from Lat 197 18°54" N (o Lon T2°4730"E o
Kasheli at Lt 19°1323°N, Lon T3%21°E,
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Natioral Waterway $4

Nutiomal Waterway 55

Matiomal Waterway 56

Matiomal Wateremy 57

Netional Watcrway 58

Natiomal Waterway 59

MNational Wateoway 60

MNatiomal Waterway 61

MNational Waterway 62

Mational Watersay 63

National Waterway 64

Netiomal Watecway 65

Kargsinasg River:

Brtdge ot Kakeralt Lat 25 18'11"N, Lon 8153138 to
condluence of Keramnasa snd Gangn dvers ai Kauwbgar
Lar 25*3106"N, Lon B3°5247'E.

Kover] Kollidar River:
Unechikottal Bacmege ot Lat 11725003N, Lon 774X 14E
o comflasnes of fver Kollidam with Bay of Bengal st
Parhatyar Lat 11°21'38°N, Lon 79%553°E,

Dam mear Gangia village st Lat 22°4512"N, Lon
BECOSSYE o confluence with Subarnekha river at
Jamshedpue Lat 22°5013°N, Lon 8650937

Eopili River:

Bridge al Banthii Gaon Tnaeli Bes Stopal Lat 26°1041°N,
Lon 92" 1305"E to conflnence with Brahmaputra fiveras
Chandragur Mo, 2 Laz 26° LF07"N, Lon 91°5640"E.

Kosi River!

Koal Barrage 2t Hanuman Magar Lat 2673 140", Lan
B6°8529"E 1o Confleence of Kosl with Ganga river at
Kursela Lat 25°2440°N, Loa 87°15'14"E.

Eottayan- Voo Caral:

Kotteyam, cear Kodimaths at Lat 9°34'30°N, Loa
TEPIDR"E to Vechoos fodnlng Nations] Waterway No. 3
at Lat 9*400°M, Lon 76°24°11°E.

Kumari River:

Dam near Amrubssa village at Lat 23"06'37°N, Lon
B6°15'517E to Mukutmaniper Dam at Chisde Lai
FESTIR'N, Lom B6°4443°H

Eywiehi River:

Bangladesh Border near Mawpyilum Lat 25°1207"N,
Lon 9171521 "E to bridge on Mosghyllam-Maweil road
ot Lat 25°19'35" N, Lem 91 “0407°E.

Lokt River:

Parnsurem Kund at 27°5240"N, Lon 96°21'40"E w
Baikhowas Ghat, Sadiyn Lat 27°4749"N,
Loan®5" 38 14°E

Luni River:
Dam at Jaswantpurs Lat 26°13'35"N, Lon 73°41'20°E to
Barrage mear Malipora Lat 24°57104" N, Lan 71 °3802"E.

Mahanadi River:
Sambalpur Barrage at Lat 21 *2734"N, Lon 83°5T50'E to
Paradigyat Lat 20°1938°N, Lo 86740FLTE.

Mahananda River:

Biridgr noer Gossipur af Lat 25°264 1N, Lon BR0S26°E
10 Bengladesh Boeder near Adampur gt Lag 24°5T17'N,
Lty B UPS9EL
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Mational Waterway 78

Natianal Waterway 79

Matinnal Waterway 80

Masional Waterway 81

Meational Watcrway B2

Mational Waterway 83

National Waterway 84

Mutional Waterway 55

Matonal Wateraay 36

Mational Waterway 87

Matinnal Waterway BB

Penpanga Wardha River System:
Confluence of Aran and Pengangs fvers nesr Chimata
village st Lat 19754°08"N, Loa T8°1236°E w the
cmfluence of Wistdha amd Prunafita rivers nesr Ravalli
villnge st Lat 19°33539°N, Loa 79°490'E.

Pennar River:

Penna Barrage, Pothireddypalem ot Ly 14°28106'N,
Lona 793909 E to confluente with Bay of Bengal near
Euodithkipalem at Lat 14°3557"N, Lon BIP1131E.

Ponrnlyar River:

Sathanur Dam &t Lad I2°110"N, Lon 78°5100"E to
Cuddalore at confluence of Bay of Bengal al
Lat 1174622 N, Lon 794 T42°E.

Purpiin River:

Hridge on Netional Highway-#3 near Paked village Lat
25°2950"N, Lon 85°06'1%°E to canflusnce with river
Ganga at Fatuha Lat 25°30°50"N, Lon 85°18'17T°E.

Puthimari River:
Hridge on Mational Highway-31 near village Glaopla at
Lat 26°2201"N, Lon 91°39°11"E o confluence with
Brabmaputra river near Bamunbor at Lat 2615°28"N,
Lan@1*2035"E.".

Ragpurd Creek:
Arabizn Ses o2 Rajper Lar 18°18'03"N, Log 72°5643"E
0 Mhusaka at Lat 18908'15'N, Lon 7306'45"E

Ravi River:

Tram af (Gandhiar Lat 32%35'51"M, Lon T5°59105"E to
Ranjeet Sagar Dam at Basoli Laz 32°26"36%N,
Lon T5%4345'E

Revadanda Creek KEundalika River Svstem:
Arabian Sea =t Revadanda Lat 18°32720"NM,
Len TF*55'33°E 1o bridge on Roha- Astarsi Road mear
Reoha Magar Laz 18°26'32"N, Lon 73907 11"E,

Rupnargyan River:

Confluence of Drwarskeswar and Silal dvers ar Pratappar
Lat 22°40717°N, Lon 87°4643"E 1o confluence with
Hooghly river at Geonkhali Lay 22°12'42%N,
LonE30FI4E

Sabarman River:

Basrape near Sadollyn Lat 23°26°50°N, Lon 72°48'35°E
o eonffuence with Guil of Khambhat near Khamohat
Lax 23°06°18"N, Lon T2°2T28"E.

Sal River:

Orlirn Dieiess Bridge Lat 15°13'11°N, Lo 735 T30°E o
cotfluence with Arabing Sea at Mobor Lat 15908 32'N,
Lon 73°5700E.
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B, Medonal Waterway 89 Saviri River (Bankot Creek);
Biridge near Sape st Lut 18905'54"N, Lon 73°3109°E to
Asabian Sea at Bankot Las 17°S84T"N, Loo THO4SE,

o, Nesional Waterway %0 Shanavas River;
Honnaver Port Sea Mouth st Lat 1471758"M, Len
74°25°27" E to link at highway at Gersoppa Lat
14714'15"N, Lon 7473006"EL

aL Matiomal Waterway 91 Shaxetri River Jaigad Creek:
Sangmeshorer = Lat 17°11°16°N, Lea T33NS°E o
confluence with Arabian Ses at Jriged Lat 17°19°12°N,
Lan 73" 1T30E

b Medonal Waterway 92 Silabari River:
Barrage near Shimulia village =t Lat 22°34'53" N, Lon
B173&31"E wconfluence of Dwaraleswes and Sila dvers,
af Prasnppus Lat 22490 7N, Lon 87643°E.

nm Matonal Waterway 93 Simsang River:
Bangladesh Border as Lar 25°11705"N, Lon %P3 25°E
o bridge on National Highway-67 near Nongalbibea Lag
Z5"2TI0'N, Lon 9P TZ2"E.

o Masional Watarsray 94 Sone River:
Sone Herrage near Dehr at Lat 24°50°14% N, Lon
BA"DETI"E 1o conlluence of Sone end Gangn rivers el
Lat25°4315"N, Lon B4" 5202 E.

95 Netzohal Waterway 95 Swhansiri River:
Geruksmukiy Lat 27°27'03" N, Lon 94°15146"E w0
Brahmaputrz confluence at Lat 26°52°25°N, Lon
PR

E Matiomal Waterway 06 Subgrretha River:
Chandil Dem &t Lar Z2°5529° N, Lon B6°01'I4°E w
comfluence with Bay of Bengal atLat 21°35'20°N, Lon
BETIrSYE

a7, Maiional Walerway 97 Sunderbans Witerways:
(i) Mamichana at Lat 21°45°46" N, Lon BE*13'06°E to
Athars Banki Khal Lat 21°56'57°N, Lon 85°0532"E;
(i) Bedya River: Lot Mo, 124 ot Lat 21°5443" N, Lon
BE"4108"E to neas Uttar Dangaat Lat 22°1 1'48™N, Lon
RETS1SS'E;
(i) Chhota Kalagachii Chhoto Ealergacki)l River:
Noar Rajani farry ghat Lar 22°19°57" N, Lon 88°54'21"E
fo mar Mazai st Lat XI°2605"N, Lon 8E°50'12"E,

{iv) Gamar River: Noar Ramirisbnegar st 22*1 1537 N,
Lon 88°4442°E w pear Gosaba Kheya ghat as Lat
Z2°10A5"N, Lon BR°ATIT'E;

(v} Horibhanga River: Bangiadesh Boeder Lat 71°53'197
N, Lom 89°0124"E to confloence with Jhils river sf Lat
2175 IR"N, Lon ER"SS0E"E;
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{wi) Hoglaf Holgal)-Pathankhali River: Near Pamndar
Lat 2271 2'22" N, Lon 83°40'43"E io near Sandeshichai
Ferry Ghut at Lat 22°21712°N, Lan BE*5T48"E;

{vif) Kealind (Kalmadi) River: Bangladesh Border at
Hingalganj Lat 22°28°08° N, Lon BE*59'46°E to
Bangladesh Border near Khosbash at Lat 22°2441 "N,
Lon B°58°21"E;

(i) Katabhali River; Bangladech Bonder tiesr Baranha:
Laz22°30731" M, Lon 8375825 E to Lebuichali ferry at Tas
22°71°45°N, Lon BR°STA0E;

{ix) Matla Riser: Bay of Bengnl ot Lat 2133047 N, Lon
H87I826"E 1 Cimalnng ferry ghat st 1ad 22°19738°N, Lon
BEMDEITE,

(%) Muri Ganga (Baratala) River: Bay of Bengal nsar
Bisalakshimipor Lat 21°3752" N, Loo 88°1000"E to near
Kalodwip at Lat 21°52°1 TN, Lon 88°0908"E;

() Ratmnenged River. Hesmnagor ot Lat 2271141 N, Lon
HESEOIE to Ryjnogarat Let 22°335TN, Lon 38°56 17°E;

(xii) Sahibkhali { Sahebkhali) River; Near Remapar Lat
2271752 N, Lon 88°56'35"E i Bangladesh Barder near
Khosbhash an Lat 22724'41"N, Lon BE*58°21"E;

(xiEf) Fapearmukhi River: Bay of Benpal a2 Henry [sland
Laa Z1°34°57" N, Lon BE® 1908 to nees Cldetemanigar
mt Lat21°51'14°N, Lon 88”1841 "E;

{aiv) Thakwrran River: Bay of Bergal of Lat 21933°32°
N, Lom BR*2745"E o Madhabpe at Lat 22°02°52N, Lan
BE"332EE;

Sutlej River:

Sonni Rond Bridpe at Lat31°14'45" N, Lon TT0TM Eto
Flasike Dem e Lat 3T0E33N, Lon T4°5657E.
Tamaraparan River:
Sulochena Mindalir bridge, Tinmelvell Lat 8°4343" N,
Lam 7724254 o confluence with Bay of Bengal near
Punnaikeyal at Lat 8°38'25"N, Lon TR"0T3E"E.

Tapi River:

Hateur Dam Near Mangalwadi Lar 21°04'22"N,

Len75°36'45"E w Calf of Khambhat (Arabing Sea) st
Lat 20°02"16"N, Lon T2"3030"E

Tizw and Zunghi Rivers:

Longmatra at Lat 25°46'12°N, Lon 94°44'35"E o
Avanghla: st Mysnmar bordes Lat 25%3503°N, Laa
S4°5306"E and in Zumgki river from bridge st Lat
25°F26"N, Lon M"4836"E to conflusnce of Zongki smd
‘Thru rivers 2t Lad 2574658 N, Lon 04"5°21"E.
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Theang {Dhaleneard River):

Khamrang near Matiomal Fighway-54 Lat 23°5522°N,
Lon 92°39'08"E w Bridge on Matonal Highwey-154 ac
Gharmura Lal 2471 TN, Lon 92°310"E.

Tons River:

Bridge on Matipnal Hiplway-27 nesr Chakghat at Lat
2570205™N, Lon 81°4345"E to Ganga conduence at Sirsa.
Lat 25°16752'W, Lon BX*050E.

Tumpabhadra River:

Bridge on State Highway No. 29 ncar Chikln Jentake]
village ot Lar 15°24'33"N, Lon 76" 3513E to conflusnce
with river Kelghng pear village Muorve Konda at
Laz 15°5T20°'N, Lan 78" 1430°E.

Udapavara River:

Arghian Sea Mouth at Malpe Lat 13°20°571°N,
Lan 74°4128"E to Bridgs near Manigura Lat 13°1733°N,
Lan T4°467 26 E

Limngot [ Dvaki) River

Bangladesh Border near Larkemon
Lal 25°1107°N  Lon 92°0054"E w0 Mongrynghoh at
Lan 25°1905°N, Lon S2T220°E.

Vaigai River:
Bartage nedr An Pt s Lak 1000519, Lo 77°51'10°E.
o Viragnoor Dam af Lag 95352°N, Lon T 1E4°E.

Varung River:

‘Feowed bridlge near Ko at Lat 25°23715'N, Lon B2°4407E
W Ganga conflusnce ot Saray Mohana, Varanasi
Laz25°19°45"N, Lon B3"0241"E.

Waingaaga Pranghila River Sysidm:

Hridge near Chardapur village ai Lat 20°0°307N, Lon
T9*4T08"E to confluence of river Godavari ai
Kaleshormram Lat 1 B°4033N, Lon 79°5433"E,

Yarmuena River:

Jugaipur (e upstream of Wazirabad Bermage) Delhi
L2 28745778"N, Lan T1"1 350" w confivence of Yemien
ami Gangs rivers al Sangam, Allzhabad st
Lax25°2524°N, Lon 153 20°E.

Fuacri River:

Sanvordem hridge Lat 15°16'15°N, Lon T4°0T11"E o
Murmugao Port Lat 1572555 N, Lon 73748 13E

DR REETAVASISHTA,
Adsditiomal Secy. tw the CGowt, af Tndiz,

FRINTED BY THE GENERAL MANAGITER,
AND FUBLISHED BY THE CONTROLLER OF FUBLICATIONS,

CMGIPMARND—S3250NEN —28-00-2018.

COVERNMENT OF MDA FRESS, MEVTO ROAD, WEW DELHD
D HE3016,
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